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The Minister of Education (Shri M. 
C. C hagla): (a) to (c). Except in the 
case o f Professor Abdul Bashir Khan. 
Head of the Department o f Zoology,
the U.P. Government have not w ith
drawn the cases filed in the Court 
against persons involved in last year’s 
incident in the Aligarh Muslim Uni
versity. In th.‘ case of Professor 
Khan, sanction for withdrawal o f the 
case against him ha^ been issued on 
compassionate f'.ounds. The Court’s 
derision in ‘.his case is, how ever, 
not yet known.
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Seniority list of Hindi TeaAers In 

Kerala
5293. Shrimatl Vimla Devi:

Shri Vasudevan Nair:
Will the Minister of Education be 

pleased to state:
(a) whether it is a fact that the 

Kerala Education Department has not 
yet prepared seniority list of Hindi 
teachers in the State for purposes of 
promotion;

(b) if so, the basis on which the 
Junior Hindi Pandits are promoted at 
present;

(c) whether it is a fact that in the 
absence of a seniority list, the claims 
of Junior Hindi Pandits with longer 
service are often ignored and those 
with lesser service are promoted; and

(d) if so, the steps taken to remove 
the existing irregularities In regard 
to promotions?

the D eN r Minister la the Ministry 
of Education (Shri Bhakt Darshan):
(a) to (d). The information is being 
collected from the State GovOmmeht 
and will be laid on the TaSle of the 
House in due course.

Betail Sale of FeMeum Protect
ttN. Shri Vasndevaa Nair: Will

the Minister of Petroleum and Chemi
cals be pleased to state:

(a) whether It is proposed to regu
late the retail sales of petroleum pro
ducts; and

(b) if so, the main features thereof?
Ike Minister of PO M ooa aad

Ch— taali (Shri i f a m i ) : (a) Tbe 
State Cbm n w rii u v i k m  advfe- 
ed to consider measures for regulat-




